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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS

FOURTH REPORT OF THE COMMITTEE

Meeting of the Private Members’ Bills and Resolutions Committee was held on 03

August, 2018 at 04:00 PM. in the Chamber of Hon’ble Speaker. The Committee was
informed that the House was expected to conduct business on 05 days out of which Friday,

10 August, 2018 has been earmarked as Private Members’ Day.
Private Members Resolutions: The following Resolutions were selected on the basis of
balloting:-

S.No. Name of Member | Subject of Resolution i

1. | Ms. Alka Lamba This House resolves that there is a strong need to make |

policy decisions around problems related to stray dogs and
| monkeys in many parts of Delhi. The Municipal
Corporations should research and formulate creative and
scientific methods to ensure that there is no menace of dog
| bites or monkey bites and also that there is no cruelty to

animals. |

L Sh. Shri Dutt Sharma Taking note of the fact that there is a surprising trend |
among few [AS officers in Delhi to challenge the powers,

previleges and procedure of Delhi Assembly & its
Committees; also taking note of the fact that these officers
are levelling allegations of bias against members of the
Committees; This house condemns such actions of
misinformation and misrepresentation of facts before the
Courts & Media and resolives that strict action should be |
! taken against such officers of belittling the stature of the
| Legislature, its Committees and Members.

3. | Sh. Jagdish Pradhan | This House resolves that immediate and effective steps be
!taken to get rid of corruption, irregularities and
| inefficiency in the Delhi Jal Board and implement the
| various schemes for cleaning of River Yamuna

Il Private Members Bills:
No Notices for Private Members' Bills had been received by the Secretariat till the

prescribed date.
The Committee authorized Ms. Rakhi Birla and in her absence Shri Shiv Charan Goel

to present the Report to the House

RZ
(Ram Niwas Goel)

Delhi
Speaker/Chairman

Date: 06 August, 2018
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